99 Messages from

MR. DEPUTY-SPEAKER: We ghall
continue this debate tomorrow.

SHRI K. RAGHU RAMAIAH: To-
morrow we have got the Constitution
(Amendment) Bill. Later on a date
might be fixed.

MR. DEPUTY-SPEAKER: Yes
Tomorrow we have fixed fop the Cons-
titution (Amendment) Bill and there-
fore this will be takep up later.

SHR] MADHU LIMAYE- This has
priority over evervthing else. I shall
move a motio, for suspension of that
item,

MR. DEPUTY-SPEAKER: You
may. The Constitution (Amendment)
Bill has to be passed by a special
majority; therefore notice hag to be
given to Members. That has been
done. Now before we take up the ad-
journment motio, by Shrj Vajpayee,
1 will allow the Secretary General to
pass on a message from the Rajya
Sabha.

15.59 hrs,
MESSAGES FROM RAJYA SABHA

SECRETARY-GENERAL: Sir, 1
have to report the following wmessagoes
received from the Secretary-General
of Rajya Sabha:—

(1) “In accordance with the pro-
visions of rule 127 of the Rules of
Procedure and Conduct of Busi-
ness in the Rajya Sabha, I am di-
rected to informy the Lok Sabha
that the Rajya Sabha, at its gitting
held on the 31st August, 1974, agre-
ed without any amendment to the
Additional Emoiuments (Compul-
sory Deposit) Bill, 1874, which was
pasteg by the Lok Sabha at its sit-
ting held on the 27th August, 1974."

(ii) “In accordance with the pro-
visions of Rule 127 of the Rules
of Procedure and Conduct of Busi-
ness Iy the Rajya Sabha, I am di-
rected to inforn? the Lok Sabha thatl
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the Rajya Sabha, at ite sitting held
on the 3ist August, 1974, agreed
without any amendment to the
Compulsory Deposit Scheme (In-
come~Tax Payers) Bill, 1974, which
was passeq by the Lok Sabha at its
sitting held on the 27tp August,
1974,

(iii) 7 am directed to inform the
Lok Sabha that the Rajya Sabha, at
its sitting held on the 2nq Septem-
ber, 1974, has passed the enclosed
motion referring the Prevention of
Food Adulteration (Amendment)
Bill, 1874, {0 a Joint Committee of
the Houses and to request that the
concurrence of the Lok Sabhg in the
said motion and the names of the
Members of the Lok Sabha to be
appointed to the saig Joint Com-
mittee may be communicated to this
House,'

MOTION

“That the Bilj further to amend the
Preventiop of Food Adulleration Act,
1954, be referred to a Joint Commuittee
of the Houses consisting of 60 mem-
bers, 20 members fro.n this House,
namely :—

. Shri Triloki Singh

. Shr1 Kamalanath Jha

Shri R. D. Jagtap Avergaonkar
Smt Ruthnabai Sreenivasa Poa
. Sori Tirath Ram Amla

. Shrin B C Mahant:

Smt. Kumudben Manishanker

45::J|»=-g.ola-n

Joshi

8. Shri Piarelal Kurcel urf Piare-
lal Talih

9. Shri Krishan Kant

10, 8hri Khursheq Alay Khan

11, Shr; Lalbuaia

12. Shri X. B. Chettri

13. Shri M. Kadarshah

14. Shri Sanat Kumar Roha

15. Shri Bhairon Singh Shekhawat
16. Dr. K. Nagappa Alva

17. Shri Rabi Ray

18. Shri S. A. Khajg Mohideen

19 Shri Showaless XK, Shilla

20. Shri P. K. Kunjachen

and 40 members from the Lok Sabha;
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that 1n order to constitute a meet-
ing of the Joint Coinmittee the
quorum shall be ene third of the
total number of members of the
Joint Comrnittee,

that i other respecis, the Rules
of Procedure oi this Houge relating
fo Select Committees ghall apply
with sudh variations and modifica-
fions as the Chairman may make,

that the Ceimmittee shal] make a
report to this House hy the first day
of the Ninetieth Session of the Rajya
Sabha and

that this House rtecommends to
the Lok Sabha that the Lok Sabha
do jomn in the said Jomt Committee
ang communicate to this House the
names of wmembers to be appdinted
by the Lok Sabha to the Jamnt Com-
mittee "

16 hrs

COMMITTEE ON ABSENCE OF
MEMBERS FROM SITTINGS
OF THE HOUSE
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